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503. DR. RAM CHANDRA DOME: WHlthe Minister of 
COMMERCE bs pleu.d to stats: 

(a) whether the government Ire awars of the large 
scale dumping of flot glus into Indian market by the 
Indonesian Companiel at prices which are far below their 
cost of production; and 

(b) if so. the details of the preventive measures taken! 
proposed to be tak.n by the Government to protect the 
domestic industry? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) and (b) Under the 
Anti-dumping laws; anti-dumping duties can be impos.d 
only if there it avidence 01 dumping, injury and the cuual 
link betwe.n the two. The Designat.d Authority. therefor., 
take. a vi.w on initiation of a cue and required 
investigatlona att.r recavlng the nee.nary information 
from the affected industry. A petition h .. b.en rec.iv.d by 
the Deaignat.dAuthority only on 27.5.98 alleging dumping 
01 flot glau from Indonuta. 

C .. hew Boerd In Kera'a 

504. SHRI G.M. BANATWALLA: Will the Minister 01 
COMMERCE be ple .. ed to Itate: 

(a) whether the Government have rec.ived any 
repre.ent.tlon from the Govemment of K.rlla for •• tting 
up of Cuhew Board In the Stat.; and 

(b) If '0, the detail. th.r.of? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (I) and (b) V •• , Sir. 
Repr ••• nt.tion r.c.iv.d from Govt. 01 K.r.l. stated that 
fortheaclentlflc promotion of a crop hlvlngvaat commercial 
pot.ntial, .ettlng up of a Bo.rd would b. n.c.nary. It it 
stated that thit would h.1p in providing full .mployment to 

workers .ngag.d In cashew industry, Introduc. bett.r 
manag.m.nt, Improv.d RID and ext.n.lon of cultivation 
of waat.landa to r.sult In an incr •••• In production laadlng 
to fuU .mploym.nt of approximately 1.3 lakh workers. 

Rubber PrieM 

505. SHRI P.C. THOMAS: Will the Minlater of 
COMMERCE b. pl ... ad to atat.: 

(a) wheth.rth. Gov.mment have r.leaaedany quantIy 
of Nltural Rubber procur.d from farm.r. to the open 
market or to Industrialist. to .vold cruh of pric. of n.tural 
Rubb.r; 

(b) wheth.r the Stat. Trading Corporation h .. taken 
st.ps in this r.gard; 

(c) if .0, the delalle thereof; 

(d) whether IUch re ..... ha. furth.r det.rIorat.d the 
price of Natural Rubb8f'; 

(e) whetherth. Government propos. to take action to 
rais.th. price of Natural Rubber to h.1p the flrmers; and 

(f) if 10. the d.taU. ther.of? 

THE MINISTER OF COM~RCE (SHRI 
RAMAKRISHNA HEGDE) : (I) to (c) No, Sir. STC hu 
initiated step. to export Indlor •• 11 the procur.d rubb.r to 
Adv.nc. Licenc. Holder. only. 

(d) Doe. nOl Irle •. 

(e) and (f) Government hav. recently luthorlaed STC 
to procure 20000 MT of Natural Rubber on Gov.rnment 
Account in Iddltion to the 9586 tana alr .. dy procur.d by 
STC to Irreat th. decline In the price of Natural Rubber 

'ncluatrla' Growth Cant,...'n AMam 

506. OR. JAVANTA RONGPI : WMl the MIn"'.r of 
INDUSTRV be pleued to .tat.: 

(a) the Imount r.' .... d 10 fl' by thl Union 
Government to the Gov.rnment 01 Aanm fOl' dev.topment 
01 th .. e Industrlll growth centr.1 In the Stat.; 

(b) the lmount utllil.d 10 fir by thl Stat. Government 
In th .. ethr .. cent, .. , clntre-wile; and 

(c) thetlrgll flx.d Ind Ichilvem.nta made 10 far In 
reapact of th •• e growth centr .. , c.ntr .... ? 

THE MIN'STER OF JNOUSTRV (SHR' SIKANDER 
BAKHT) : (I) to (e) Of thethr •• growth centr .. anotted to 
the State 01 AIaam, two I. •. Charlduar(dlatrlct Sonltpur)lnd 
Milia (dia1rlct GoIpara) have Ilr .. dy be.n approved. 
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